MEDIATION CENTRE 'RAJLHIGH COURT JODHPUR
CAUSE LIST 27.10.2016

NAME OF MEDIATOR'S TYPE OF CASE & NAME OF NEME OF
NO.WITH TITLE OF | PETYI TIONER'S RESPONDEN'T
CASE ADVOCATE'S ADVOCATE'S

Shri Pankaj Ravindra
Mehta,Advocate

S.B. Civil Transfer
Appl. No.41/2016

Smt. Arjita Mathur
V/s Amit Mathur

D.B.  Civil  Misc.|Dr. Sachin

Mr. B.P. Mathur | Mr. M.S. Soni

Shri Harish
Purohit,Advocate

Mr. Suresh
Kumbhat

Ashok  Kumar Vs
Smt. Mamta
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